
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2269 179 2448 121 12 133 135 6 141 2255 185 2440

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

1 0 1 54 7 61 3 0 3 24 15 39

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3776 2622 6398 162 125 287 140 119 259 3798 2628 6426

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

21 4 25 849 219 1068 4 6 10 142 195 337

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

OCTOBER, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


